
CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH 

OA 2069/2003 

Nevi Delhi this the 19th day of December, 200 

Hon'ble Shri Bharat Bhushan, Member(J) 

Des Raj, 
son of late Dcv Dutt, 
'or king as Tec:hn ician Gr \II (G.r cup-B , Non Giazetteci) 
in the Central Road Research Institute(CRRI) 
R/o Vill & P 	Mayancha, 
Tehsil Daciri, 
Distt tautam Suclh Nagar (U.P.) 

.Applicant 

(B' Advocate Shri KN.. Bahuguna) 

V ER SLI S 

Council of Scientific & 
Industrial Research (CSIR) 
'ANUSANDHAN BHAWAN', 
Rafi Marg, 
NEW DELHI-110001 
through its Joint Secretary (Acmn ) 

Director, 
Central Road Research Institute (CRRI) 
Deihi-Mathura Road, 
P.Q. C.SR.SR...I. 
NEW DELHI-hO 020 

Respondents 

0 P D E P (ORAL) 

(Hon'ble Shri Bharat Bhushan, Member (.J) 

Shri KNBahuguna., learreci cc:'ursei seeks permission of 

the Court to ',.dthclra the OA since no cause of action 

j rvives as the applicant has beer a). lc't'ed to Join duty 

2.. 	In view of the above, OA j:S dimi..sedl as 1thclra.'n 

( BHAR 	 AN ) 
MEMBER (J) 




